
,Defeetive Pln~Type Cylinders Supplied by 
" , Oil Co_p.'aleil ' 

;, 

479. SHR.IMATI KISHORI SINHA': 
Will the Mini$ter of PETROLEUM, be 
p'eased ·to state ~ 

(a) , whether his attention has been 
drawn to tbe news item in 'The Stateman' ' 
of M~1rch 4, 1985 stadng that th~ new 
pin-type cylinders sUl'plied by the Oil 
.Compani~s for LPG u~ers, are defective; 
and 

(b) if so, the acHon, taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISH,O~E S~ARMA) : (a) Yes, 
Sir. 

(b) The new pif) .. 'type cylinders supp-
lied by the Oil Companies are not defec-
tive. A suitable clarification 'has been got 
issued in the news-paper on March ,14, 
1985. 

Appoinh,ent of Pet'MaDMt Chief Justices 
in various High Courts 

480. "SHRI THAMPAN THOMAS: 
Wi)) the Minister of LAW ANP JUSTICE 
be pleased to states : 

(a) whether a large number of judges 
are working as acting Chief Justices in a 
number of Higb Courts in the' country; 

. 
Written 'A"'w~'s 72 

,Pu!ljab and' Haryana and Sikkillh and 
a.iog Chi~f Justlc~'s were fU'l~~tionjng . 
in these High yourts.· • 

. \ 

The appointment of the permanent 
Chief Justice of the Gujarat High ~ourt 
has been notified. The matter of appoint .. 
ment of perrn~oent Chief Justices in the 
other High Courts is engaging the' attenti'on 
of the GoveTnment.· It is not possible to 
indicate the time by. which they will be 
appointed. 

, . 
Evaluation of the Data Obtained in Indo-

Soviet .Joint Space Flight 

. '481. SHRI SATYENDRA ~ARA1N 
SINHA : Will the Minister of DEFENCE 
be plcased to state: 

(a) whether the dala obtained in the 
:lndo .. Sovid joint spa~e flight has been 
evaluated; 

(b) if so, conclu~ions,thercof ; and 

(c) whether any further programme 
in this direction has been planned '/ 

THE MINISTER OF DEFENCE (SHRI 
P.V. NARASIMI~A RAO): "(8) Yes, Su. 

(b): A report on the 6ndin'gs of the 
various eXP'tfiments conducted during the 
space flight is under preparation. 

(b) . if so, the details thereof; 
. (c) At pre-sent there are no plans for 

"ano\hcr joint Indo-Soviet manned space (c) the reasons of their continuation 
as 'acting Chief Justices; and. . flight. 

'(d) by what time permanent Chief 
Justices are Jik~ly to be appoin,ted in these 
High Courts. 1 

THE MINISTER OF STATE IN tHe 
MINISTRY'~ OF LAW AND JUSTICE' 
(SI:-IRI H.R. , BHARDWAJ) ; (a) to (d)": 
As on 1 S. 3.8S, the offices of .the Chief 
Justices, were vacant In' the High Courts of 
Allahabad, Andhra ' Pradesh Oauhati, 
Oujarat, Jammu and Kashmir, Kerala, 

. Honle Delivery System of Gas Cylinders 
, in Jammu and Kashmir 

482. PROF. SAIF.ub~DIN '·soz : ' 
Will, the Minister of PETROLEUM be 
pleased.to ~t.ate : 

• 

. (a) whetl1er'home.deHv~rY system has 
been adopted in ,re,sp'ect of supply of, gas 
cylind.ers throughou,t ~hc cotintr,Y ;. 


